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 So  ‘many  countrmes  have  failed  in
 this,  They  failed  to  accommo-
 date  that  social  urge  within  the
 political  framework  and,  therefore,
 they  have  several  difficulties;  the
 collapse  of  the  democratic  ‘frame-
 wotk  was  one  of  them.  The  credit
 for  realising  this  social  necessity
 goes  to  this  Government.  Those
 who  are  dispassionate  students  of
 history,  while  analysirig  the  social
 force  behind  7  will  admit  that
 this  Government  has  successfully
 contained  this  social  urge  within
 a  democratic  framework  and  made +
 @emocracy  ‘a’viable  thing.  That
 has  stabilised’  here.  I  say  it  with
 greater  confidence.”

 I  would,  therefore,  urge  that  without
 in  anyway  disturbing  or  weakening
 the  democratic  framework,  we  should
 all  strive  to  achieve  our  social  objec-
 five.

 Once  again,  Sir,  I  thank  all  hon.
 Members  of  all  sections  of  the  House
 those  who  are  present  in  the  House,
 and  I  assure  them  that  I  will  try  to
 protect  the  rights  and  privileges  of
 hon.  ‘Members  imdividually  as  well
 as  of  the  House  collectively,  as  is  ex-
 pected  of  me.

 I  thank  you.

 2.54  hrs.

 BUDGET  (RAILWAYS)  —DE-
 MANDS*  FOR  GRANTS  ON
 ACCOUNT,  ‘1087-68  AND  DE-
 MANDS  FOR  SUPPLEMENTARY
 GRANTS,  (HAILWAYS),  1966-67
 Mr,  Speaker:  The  House  will  now

 take  up  the  budget  of  the  railways,
 the  Demands  for  Grants  on  Account,
 and  the  Supplementary  Demand  for
 Grants—items  14,  5  and  16  of  the
 Order  Paper,  all  together.  Anyway,
 by  this  evening  we  shall  finish  all  the
 demands  afd  put  the  guillotine  at
 about  5.30.

 «  1296

 ©.  M.  Poonacha);  Sir,  may  हुए  आंधी
 your  permission,  afew  obser-
 vations?

 In  moving  theSupplemenptary  De-
 mands  for  Grants  for  the:  current  year
 and  the“Demands  for  Grants  ‘on-ac-
 count’  for  the  next  year,  I.would  like
 to  submit  that  the  extra  require-

 expenditure  to  be  accounted  for  in  the
 current  finkincialy  year  receiveg  from
 Railways  at  the  end  of  last  week.
 Similarly,  the  supplementary  demand
 for  withdrawal  from  the  Pension  Fund
 has  also  been  reduced  by  5°79  lakhs,

 ,ivom  4254  lakhs  to  36°62  lakhs,  m
 view  of  the  latest  estimates  received
 from  Accountant  General  who  dis-
 burse  the  pensions.  I  am,  however,
 not  reducing  the  figure  of  the  demand
 for  withdrawal  from  the  Revehue  Ke-
 serve  Fumd  to  meet  the  deficit,
 because  H  seems  now  that  the  in-
 crease  of  4  to  5  million  tonnes  in
 traffic  during  the  year  which  I  had
 Mentioned  in  my  Budget  Speech
 is  not  likely  to  materialise.  Loadings
 last  month  have  been  nearly  three
 quarters  of  a  million  tonnes  less  than
 in  February,  966  and  the  figures  for
 the  first  ten  days  of  March  also
 have  not  been  very  promising,  On
 the  basis  of  the  latest  information
 hardly  4  million  tonnes  of  additional
 traffic  is  likely  to  be  moved  this  year
 and,  therefore,  there  might  be  a  fur-
 ther  shortfall  of  83  to  4  crores  even
 on  the  lower  figure  of  goods  earnings
 shown  in  the  White’  Paper.  I  am
 hoping,  however,  that  the  deficit  wil]
 mot  increage  beyond  the  figure  of
 i5,27  crores  now  proposed  to  be  with-

 *  Moved  with  the  recommendation  of  the  President.
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 a drawn  from  the  Revenue  Reserve
 Fund,

 With  these  words,  I  request  the  te
 Demands, House  to  support  the

 Demanp  No,  l—Ratiway  Boasp

 Mr  Speaker:  Motion  moved: he
 “That  a  sum  not  exceeding

 Rs.  42,99,000  be  granted  to  the
 President,  .on  .gocount,  for  or  to-
 werds  defraying  the  charges
 during  the  year  ending  on  the
 Sist  day  of  Mareh,  1968,  in  res~
 pect  of  ‘Railway  Board’.”

 Drmanp  No.  2—Misceitanrous  Ex-
 PENDITURE

 Mr,  Speaker:  Motion  moved:

 “rhat  a  sum  not  exceeding
 Rs  ‘1,63,13,000  be  granted  to  the
 President,  on  account  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the
 Slst  day  of  March,  1968,  in  res-
 pect  of  ‘Miscellaneous  Expendi-
 ture’,”

 Demanp  No,  3—PayvMEnts  To  WoRKED
 LInts  AND  OTBERS

 Mr  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 ‘Rs,  12,49,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraymmg  the  charges
 dung,  the  year  ending  on  the
 Bist  day  of  March,  1968,  in  res-
 pect  of  ‘Payments  to  worked  lines
 and  others’.”  +

 Demand  No,  4—Worxinc  Expenses
 — ADMINISTRATION

 Mr  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  21,16,88,000  be  granted  to  the

 President,  on  account,  for  or  to~
 wards  defraying  the  charges
 durinng  the  year  ending  on  the

 Sist  day  of  March,  1968,  in  res-
 pect.  of  Working  Expenses—Ad-

 ministration’.”

 t  id
 7298

 Demawn  No.  5—Wonxnre  Expmhirs—
 Rerpams  4nD  MAINnTExXANCE

 Mr.  Speakers  Motion  moved:
 -“That  a  sum  not  exceeding

 Rs.  48,25,68,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges  dur-
 ing  the  year  ending  on  the  3st
 day  of  March,  1968,  in  respect  of
 "Workhn  Expenses—Operating
 Stef.”  .

 Demann  No.  7—Workinc  Exrrwsre—
 OPERATION  (FUEL)

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Res.  42,75,82,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges  dur-

 day  of  March,  1968,  in  respect  of

 Demanpn  No,  8—Wornimna  Exrenars—
 OPERATION  ह...  THAN  STAFF  AND  FUEL

 Mr  Speaker:  Motion  moved:

 "That  a  sum  not  exceeding
 Rs  +12,52,79,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges  dur-
 ing  fhe  year  ending  on  the  Sst

 other  than  Staff  and  Fusl".
 Demanp  No,  9—Worsmra  Exrensss—

 Mirscernannous  Expenses
 "Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  10,64,74.000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the
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 {Mr.  Speaker]
 Sist  day  of  March,  968  in

 respect
 Demanp  No.  3—Oren  Love  फ़ाड,

 Expenses—Miscella- of  ‘Working  (Revenve) in neous  Expenses’.  Mr.  Speaker:  Motion  moved:
 Demanp  No,  0—Worxrta  Exrenses—

 Starr  Weurare  “That  a  sum  not  exceeding
 Rs.  3,75,00,000  be  granted  to  the

 Mr.  Speaker:  Motion  moved:

 ‘That  a  sum  not  exceeding
 Rs.  7,39,36,000  be  granted  to  the
 Presulent,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  he  year  ending  on  the  $ist
 day  of  March,  968  in  respect  of
 ‘Working  Expenses—Staff  Wel-
 fare’,”

 Demanp  No  ]]—Worxtna  Expensts—
 APPROPRIATION  TO  DEPRECIATION
 Reservep  पाला

 Mr  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding
 Rs  33,00,02,000  be  granteg  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the
 Slst  qay  of  March,  968  in  res-
 pect  of  ‘Working  Expenses—Ap-
 propriation  to  Depreciation  Re-
 serve  Fund’.”

 Demaxp  No,  3]-A—Worxmc  EXxpen-
 SES—APPROPRIATION  TO  PENSION
 Fonp

 Mr,  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  5,01,67,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  a  year  ending  on  the
 3lst  day  of  March,  965  in  res-
 pect  of  ‘Working  Expenses—Ap-
 propriation  to  Pension  Fund’.”

 Demanp  No,  2—Drvipenp  To  GrenEraL

 “That  a  sum  not
 Rs.  6,00,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the

 President,  on  account,  for  or  to-
 wards  defray;ng  the  charges
 during  the  year  ending  on  the
 3ist  gay  of  March,  968  in  res-
 pect  of  ‘Open  Line  Works
 (Revenue)’.”

 Demanp  No,  4—Consrruction  or
 New  Loves

 Mr  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  12,70,90,000  be  granteg  to  the
 President,  on  account,  for  or  to-
 wards  defray:ng  the  charges
 during  the  year  ending  on  the
 S3ist  day  of  March,  968  in  res-
 pect  of  ‘Construction  of  New
 Lines’”

 Demanp  No,  5--एएढव  Line  Worxs—
 CaprraL,  Depreciation  REserve
 Funp  anp  Development  Funp

 Mr  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  1,78,44,75,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the
 Slst  day  of  March,  968  in  res-
 pect  of  ‘Ope,  Line  Works—Capi-
 tal.  Depreciation  Reserve  Fund
 and  Development  Fund’,”

 DrmManp  No.  6—Penstonary  CHARGES
 —Prnsion  हित

 Mr,  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  1,37,69,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  dafraying  the  charges
 during  the  year  ending  on  the
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 Desanp  No,  2~—Mzscentanzoug  Ex-  Dermanp  No,  7—WorkING  EXPpENsEs—
 PENDITURE

 Mr.  Speaker:  Motion  moved:

 “That  a  Supplementary  sum  not
 exceeding  Rs,  1,000  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end~-
 ing  the  3lst  day  of  March,  3967,
 in  respect  of  ‘Miscellaneous  Ex-
 penditure’.”

 OprraTion  (FUEL)

 Mr.  Speaker:  Motion  moved:

 “That  a  Supplementary  sum  not
 exceeding  Rs.  7,80,82,000  be
 granted  to  the  President  to  de-
 fray  the  charges  which  will
 come  in  course  of  payment  during
 the  year  ending  the  3lst  day  of
 March,  1967,  in  respect  of
 ‘Working  Expenses—Operation
 (Fuel)’,”

 Demanp  No,  4—Workinc  Expensrs—  DemAnp  No.  8~—WorkING  EXpEnsEs—
 ADMINISTRATION

 Mr.  Speaker:  Motion  moved.

 “That  a  Supplementary  sum  not
 exceeding  Rs,  8,08,13,000  be  gran-
 ted  to  the  President  to  defray
 the  charges  which  wil]  come  in
 course  of  payment  during  the
 year  ending  the  3lst  day  of
 March,  1967,  in  respect  of  ‘Work-
 ing  Expenses—Administration’,”

 Demanpd  No.  5—-Workinc  EXPENSES—
 REPAIRS  AND  MAINTENANCE

 Mr.  Speaker:  Motion  moved:

 “That  a  Supplementary  sum  not
 exceeding  Rs.  -10,89,79,000  be
 granteq  to  the  President  to  de-
 tray  the  charges  which  will  come
 in  course  of  payment  during  the
 year  ending  the  3lst  day  of  March,
 1967,  in  respect  of  ‘Working  Ex-
 penses—Repairs  and  Mainte-
 nance’.”

 Demannd  No,  6—WorKING  EXPENSES—
 OPERATING  Starr

 Mr.  Speaker:  Motion  moved:

 “That  a  Supplementary  sum  not
 exceeding  Rs,  4,58,96,000  be
 granted  to  the  President  to  de-
 fray  the  charges  which  wil]  come
 in  course  of  payment  quring  the
 year  ending  the  S3lst  day  of
 March,  ‘1967,  in  respect  of
 ‘Working
 Staff”

 OPERATION  OTHER  THAN  STAFP
 AND  FUEL

 Mr  Speaker:  Motion  moved:
 “That  a  Supplementary  sum  not

 exceeding  Rs,  2,87,92,000  be
 granted  to  the  President  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the
 year  ending  the  3lst  day  of
 March,  1967,  in  respect  of  ‘Work-
 ing  Expenses—Operation  other
 than  Staff  and  Fuel’.”

 DEMAND  No,  9—Workinc  EXPENnsEs—
 MISCELLANEOUS  ExpEnsts

 Mr.  Speaker:  Motion  moved:
 “That  a  Supplementary  sum  not
 exceeding  Rs,  86,87,000  be
 Granted  to  the  President  to
 defray  the  charges  which  will
 come  in  course  of  payment  dur-
 ing  the  year  ending  the  3ist  day
 of  March,  1967,  in  respect  of
 ‘Working  Expenses—Miscellaneous
 Expenses’,”

 DemMAnp  No.  6—~Prnsionary  CHARGED
 —Pension  Funp

 Mr.  Speaker:  Motion  moved:

 “That  a  Supplementary  sum  not
 exceeding  Re,  42,41,000  be  grant~
 ed  to  the  President  to  defray

 charges  which  will  come  in
 course  of  payment  during  the
 year  ending  the  Slst  day  of
 March,  967,  in  respect  of  ‘Pension-
 ary  Charges—Pension  Fund’.”
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 EMr,  Speaker)
 Damanp  No,  20—WrrnpaawaL  FROM

 Revenve  Reseeve  Fonp eye

 “That  Supplementary  rum  not
 .  exceeding

 Ba  teense
 000  De  gran-

 ied
 हफ

 to  Uefray
 chi  which  wilf  come  in

 th permet  ie  ae  me e  day
 March  a  in  respett  cf  ‘With-
 drawal  from  ‘Revenue  Reserve
 Fund’.”

 Shri  Nambiar  (Tirudhirappal:):
 Sir,  with  regard  to  the  made
 by  the  Minister  while  pr reacting  his

 _  intersm  budget,  I  have  to  warn  him
 and  the  country  that  what  he  is  going
 to  do  is  to  come  forward  with  an  in-
 crease  in  er  fares  and  freights
 when  he  presents  the  main  budget.
 ‘He  has  now  stated  that  there  is  after
 all  a  deficit  in  the  earnings  for  the
 year  ending  380  March,  67  and  he  says
 he  has  to  botrow  from  the  general
 revenue,  He  has  imade  al]  this  preface
 only  to  create  an  atmosphere  to  come
 forward  with  a  suggestion  for  increase
 in  fares  and  freights.  In  page  7  of
 his  budget  speech  he  has  said:

 “This  short-fall  will  have  to  be
 made  good  at  the  earliest  oppor-
 tunity,  particularly  since  it  is
 estimated  that  the  expenditure
 from  the  fund  in  1967-68  will  be
 Ra.  30  crores,  i.e.  Rs,  ]  crores
 more  than  this  appropriation.”

 my
 Therefore,  I  justifiably  believe  that  he
 is  going  to  increase  the  fares  and
 freigths.  It  is  up  to  him  to  tell  the
 country  that  he  is  not  going  to  Increase
 the  passenger  fares  and  freights,  so
 that  contingency  will  not  arise  Why
 I  am  very  particular  about  this  is
 already  there  is

 spiralling  ०
 of  prices.

 if  thére  is  an  dose  of
 Flim  ong  by  way  of  increase  in  fares
 ang  ‘freights,  thereby  addirig  to  the
 the  ¢ost  of  the  commodities  that  are

 ~
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 hauled  by  the  railways,  viz.  food  and
 many  other  ‘items,  it  will  certainly
 add  to  the  difficulties  of  the  people that

 Apart  from  this,  the  Minister's
 speech  requires  a  careful  scrutiny  in
 other  réspects  also.  He  says  there  is  a
 downward  trend  in  railway  revenue
 receipts,  with  which  we  agree,  the  rea-
 son  being  there  is  a  stalemate*in  the
 general  economy  of  the  country,
 That  is  Yefiected  in  the  railway  ear-
 ings  as  Well.  Under  cover  of  that  he
 should  not  bring  forward  an  excuse
 and  say  that  he  wants  some  more
 revenue  by  way  of  increse  in  fares  and
 freights.  Even  with  regard  to  the  so-
 called  budget  deficit  that  he  shows  in
 his  estimates,  I  may  say,  we  know  how
 the  railway  budget  estimates  are  pre-
 paréd.  A  lot  of  jugglery  of  figures  is
 there,  and  I  do  ‘not  feel  that  it  is  a
 real  deficit  in  the  real  sense  for  the
 reason  that  recently  there  was  an  in-
 crease  in  the  rates  of  dividend  paid
 to  the  capitdl-at-charge  to  the  extent
 of  5  per  cent,  It  is  unkown  in  the  his-
 tory  of  any  railway  establishment  in
 the  world,  let  alone  Indta,  that  a  divi-
 dend  of  5  per  cent  is  granted

 Mr.  Speaker.  We  will  adjourn  now
 for  lunch  and  Shri  Nambiar  may  con-
 tinue  his  speech  when  we  meet  after
 lunch,  Before  we  adjourn  I  may  in-
 form  ‘hon.  Members  that  they  may
 send  in  slips  here  to  the  Table  before
 14:15  hrs  indicating  the  cut  motions
 that  they  want  to  move  We  will  ad-
 journ  now  and  meet  again  after  lunch
 at  4.00  hours.

 13.02  hrs.

 The  Lok  Sabha  then  adjourned  for
 Lunch  till  fourteen  of  the  Clock,

 The  Lok  Sabha  re-assembled  after
 lunch  at  Fourteen  of  the  Clock.

 (Me.  Derury-Sreaten  in  the  Chair]


